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[Shri Raj Kishan Dawn]
only one small post office in the port 
area

MR CHAIRMAN. Will you please 
wind up now?

SHRI RAJ KRISHNA DAWN I 
want more time

SHRI DINEN BHATTACHARYA 
(Serampore) He is speaking on the 
important aspects

MR CHAIRMAN Under Rule 377 
you should take two or three minut
es You have already taken 15 mi 
nutes Please wind up

•SHRI RAJ KRISHNA DAWN I 
would therefore conclude by strongly 
urging upon the Government to make 
a thorough probe to And out if there 
is any conspiracy in the mattei or 
not and also urge that early steps 
should be taken for proper and full 
utilisation of the capacity that is lying 
idle at present at the port of Haldia
( in  R eported danger to lives and  

P roperty o r  In dians living  in  B eirut

SHRI BHAGAT RAM (Philluir) 
On February 12, 1978, S/Shri Sohan
S nil i S/o Prithvi Singh atjed 'io 
years, Jogmder Singh urf Jogi and 
Manual Singh, both in their thirties 
weie picked up from their home, m 
Beirut by Syrian forces and have not 
been seeft since People returning 
from Beirut have reported that the 
livt s and property of Indian citizens 
arc endangered by the kidnapping by 
the Syrian forces who are holding a 
number of Indian citizens prisoners, 
a number are reported wounded and 
some have been killed The Embassy 
is unable to protect the lives and pro 
perty of Indian citizens from the Sy 
rian forces The Minister may please 
make a statement in the House re
garding the failure of the Embassy to 
protect Indian nationals the n r  “azures 
being taken by the Gpvernment to 
remedy the situation, the whereabouts 
of missing persons and a list of those 
killed a n d  of the property destroyed

(ui) Situation in Banaras Hindu Uni
versity
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•The original speech was delivered in Bengali
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RAILWAY BUDGET, 1978-79—GEN
ERAL DISCUSSION

MR. CHAIRMAN: Now we take up 
^general discussion on the Railway 
Budget. Mr. Qureshi.

SHRI MOHD. SHAFI QURESHI 
(Anantnag): Madam Chairman. 1 am 
ready in a fix whether 1 should con
gratulate the hon. Minister lor Rail
ways lor presenting the Budget, but 
1 have to Le ualistic. I have to give 
him bouquets l'or the good work he 
has done and not brickbats lor the 
bad work he is doing

I am now drawing his attention to 
the last page of his speech wherein 
he has stated discussing about the pro
gress he has made in the working of 
the Kailwuys:

“This has been possible by the hard 
woik put in by all categories of 
Railwaymen and their unstinted co
operation in improving railway ope
rations. The commendable perfor
mance of the Railwaymen during 
the current financial year, has ex
ploded the myth that only enforc 
ed discipline of the Emergency Era 
could achieve better resi’Us.’’

I think, he has not been very fair to 
the previous Government on what he 
inherited from that Government. I 
would like to refresh his memoray 
from his own document. Here is the 
Annual Report & Accounts for 1976- 
77 where it is said:

“ftailways* performance during 
1976-77, both physical and financial, 
was iar better when compared to

the previous year. A significant in
crease in both traffic hauled and 
passengers booked, aided by better 
efficiency and tighter expenditure 
control enabled the Railways to 
close the year with a sizeable sur
plus of Rs. 87.24 crores.”

I think, this is the period, when he 
had hardly taken over the Ministry.

In the same booklet it is said fur
ther:

"The performance of the Railways 
during the year was a testimony to 
the high calibre of the men and 
women employed at all levels and 
their unfailing commitment to the 
tasks assigned to them.”

I think, it is high time that he came 
out from the hangover of the Emer
gency and gave Parliament the correct 
assessment of things, as to what he 
took over from the previous Govern
ment.

I would like to remind him—he 
knows that the year 1976-77 was 
reallv a turning point for the Rail
ways What was happening in 1974- 
75, I will go into when I discuss the 
problems ol labour and the Unions in 
the Railways But in 1976-77. the 
gross traffic receipt rose by 12.5 per 
cent, and the railway freight traffic 
touched a record high in 1976-77. The 
total revenue-earning freight traf
fic amounted to 212.27 million tonnes, 
which was 15.48 million tonne? more
than m the previous year and 6-27 
million tonnes above the target which 
was fixed for 1976-77. I would re
mind the hon. Minister that, while 
taking credit for the good job he is 
doing now, he should not forget that 
the legacy left by the previous Gov
ernment was really something which 
was very very remarkable. It is 
hopped from the hon. Minister that he 
will maintain the efficiency and the 
progress of the Railways as he in
herited it from the previous Govern
ment----


